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MR. SPEAKER: Not allowed. Over-

ruled.
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MR. SPEAKER: This is not the proper

way to do. It is not according to rules

that you are raising this.
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MR. SPEAKER: Overuled. The point
is not well taken.
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MR. SPEAKER: Have you got any-
thing to say?

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKER): I brought
I have already laid the paper on  the
Table of the House.
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12.12 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONs UNDER ESSENTIAL CoM-
MODITIES

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKER): I beg to lay on
the Table a copy each of the following
Notifications, (Hindi and English versions)
under sub-section (6) of section (3) of
the Essential Commodities Act, 1955:—

(1) The 'Kerosene (Fixation of Ceil-
ing Prices) Second Amendment Order,
1983 published in Notification, No.
G.S.R. 275(E) in Gazette of India
dated the 18th March, 1982,

(2) The Petroleum Products (Supply
and Distribution) Second Amendment
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Order, 1983 published in  Notifications

No. GSR. 276(E) in Gazette of

India dated the 18th March, 1983,
[Placed in Library, See No. LT-6226/83]

FINANCIAL ESTIMATEs AND PERFORMANCE
BUDGET OF EMPLOYEES STATE INSURANCE
CORPORATION, NEwW DEeLHI ror  1983-84.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND
REHABILITATION (SHRI DHARMA-
VIR): On behalf of Shri Veerendra
Patil, T beg to lay on the Table a copy
of the Financial Estimates and Perfor-
mance Budget (Hindi and English ver-
sions) of the Employees’ State Insurance
Corporation, New Delhi, for the yeur
1983-84 under section 36 of the Em-
ployees' State Insurance Act, 1948,
[Placed in Library. See No, LT—6227/
83].

SOLATIONUM Funp (AMENDMENT)
SCHEME, 1983, REVIEW ON AND ANNUAL

REPORT  OF SHIPPING CORPORATION
oF InNpia, Lid., Bomsay ror 1981-82
EACH,

THE MINISTER OF STATE IN THE
MINISTRY OF  SHIPPING AND
TRANSPORT (SHRI Z. R, ANSARI): 1
beg to lay on the Table:

(1) A copy of Solatium Fund (Amend-
ment) Scheme, 1983 (Hindi and English
versions) published in Notification No.
S.0. 168(E) in Gazette of India dated
the 9th March, 1983, under sub-section
(4) of section 133 of the Motor Vehi-

cles Act, 1939, [Placed in Library.
See No, LT-6228/83)

(2) A copy each of the following
papers (Hindi and English versions)

under sub-section (1) of section 619A
of the Companies Act, 1956:—

(i) Review by the Government on
the working of the Shipping Corpora-
tion of India Limited, Bombay, for
the year 1981-82,

(i) Annual Report{ of the Shipping
Corporation of India Limited, Bom-
bay, for the year 1981-82 along with
Audited Accounts and the comments

. of the comp'roller and Auditor Gene-
ral thereon.
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[Place in Library. See No, LT-6229/
83.]

Annual Accounts, etc. of Aligarh Muslimy
University, for 1981-82, Annual Report of
and Review on Visva—Bharati, Shantinike-
tan, for 1981-82, eté,

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): On behalf
of Shrimati Sheila Kaul, I beg to lay on
the Table:

(1) A copy of the Annual Accounts
(Hindi and English versions) of the
Aligarh Muslim University, Aligarh, for
the year 1981-82 together with Audit
Report thereon under sub-section (4) of
section 35 of the Aligarh Muslim Uni-
versity Act, 1920,

(2) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1)
above.

[Placed in Library. See No, LT-6230/
83.]

(3) (i) A copy of the Annual Report
(Hindi and English versions) of the
Visva-Bharati, Santiniketan, for the
year 1981-82.

(iii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Visva-
Bharati,  Santiniketan, for the year

(4) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (3)
above,

[Placed in Library. See No. LT-6231/
83.]

(5) (i) A copy of the Annual Report
(Hindi and English versions) of the
Raja Rammohan Roy Library Founda-
tion, Calcutta, for the year 1981-82
along with Audited Accounts.

(i) A copy of the Review (Hindi and
English versions) by the Government on
the working of the Raja Rammohan Roy
Library Foundation, Calcutta, for the
year 1981-82.



